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NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 06.01.2020 (MONDAY) 

COURT III 

10:30 AM 

 

   In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member 

(Technical). 

  For Admission (After Notice) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No.321 of 2019 

 

Yash Vardhan Mall. 

Vs. 

Indrapuri Studios Pvt. Ltd. & Ors. 
 

Ashok Kumar Jain Dhruv Surana 

   

  For Hearing (Part Heard) 

2.  Comp. App. (AT) 

No. 11 of 2019  

& I.A No.1328 of 

2019  

Gaurangika Patel & Ors. 

Vs. 

Doloo Tea Co. (India) Ltd. 

 

Chitraanshul A. 

Sinha 

Kunal Singh 

3.  Comp. App. (AT)  

No. 315 of 2018  

 

Arti Meenakshi Muthiah  
Vs.  

MCTM Global Investments Pvt. Ltd.  

& Ors.  
 

Nikhil Nayyar  Namitha Mathews  

4.  Comp. App. (AT) 

No. 402 of 2018 

 

MTS Logistics Pvt. Ltd. 

Vs. 

Brijesh Uppal 

With 

Nitin Mittal Suresh Prasad  

5.  Comp. App. (AT) 

No. 407 of 2018 
 

Parvesh Kumar Jain  

Vs. 

Brijesh Uppal 
 

Nitin Mittal Suresh Prasad 

 

 

 

 

  For Hearing 

6.  Comp. App. (AT) 

No. 37 of 2019 

Arpit Agarwal 

Vs. 

Skytech Constructions Pvt. Ltd. & Ors. 

Arpit Agarwal Anubhav Gupta 

7.  Comp. App. (AT) 

No. 122 of 2018 

S.K. Big Star Foods Ltd. & Ors. 

Vs. 

TM-Food Processing Ltd. &Ors. 

With 

G.Ramakrishna 

Prasad 

K. Sharat Kumar 

8.  Comp. App. (AT) 

No. 163 of 2018 

K. Trinadha Reddy & Ors. 

Vs. 

TM-Food Processing Ltd. &Ors. 

With 

Mohd. Wasay Khan GouthamShivshank

ar (R1 to R9), 

Anandh K (R19 to 

22) 

9.  Comp. App. (AT) 

No. 210 of 2018 

 

Rayudu Nagabhushan & Ors. 

Vs. 

S.K. Bigstar Foods Ltd. &Ors. 

With 

John Mathew GouthamShivshank

ar (R2-10) 

10.  Comp. App. (AT) 

No. 211 of 2018 

Kaja Gajendra Rao & Ors. 

Vs. 

S.K. Bigstar Foods Ltd. & Ors. 

John Mathew GouthamShivshank

ar 
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11.  Comp. App. (AT) 

No. 209 of 2019 

 

 

Keerti Anurag Investments Pvt. Ltd. & 

Ors.  

Vs.  

Sai Anupama Agencies Pvt. Ltd. & Ors. 
 

Sourabh Gupta Yogesh Kumar 

Jagia-R1&2 

12.  Comp. App. (AT) 

No. 235 of 2019 

 

Regent R & D Technologies Pvt Ltd & 

Anr. 

Vs. 

The Registrar of Companies, Pune. 

Susshil Daga  Ashish Aggarwal 

 

 

Copy to: - 
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